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FT. M. 2972 (I.). — S feare (Sraam=i & werrar) safarffee, 2023 (2023 T 18) # €T 1
FT IT-GTT (2) FTT T&d TIRAT T TART FXd gU, g TLRTE UAgT 1 30Ted, 2024 FT 39 G *
&7 ¥ ga #dt 8, | airg ¥ v stataam, 1970 (1970 1 39), = e srfafa=m, 1999
(1999 =T 47) 3fT AT o AITITeTF Hehdeh (TR0 3T HTequT) Stfafaa, 1999 (1999 T 48) &
TS TAd 36 ATITHIH % ST, STgf ah (o o 77 91 Ha9T: 18, 30, 31 < I ATAHAR T ATLAT
o 3O gateq wtafeat a geafaa g, ry g

[®1.8 . 91-2402/74/2024-3m431mZ-11]
AT arve g wt,

4616G1/2024 )
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MINISTRY OF COMMERCE AND INDUSTRY
(Department For Promotion of Industry and Internal Trade)
NOTIFICATION
New Delhi, the 26th July, 2024

S.0 2972(E).—In exercise of the powers conferred by sub-section (2) of section 1 of the Jan
Vishwas (Amendment of Provisions) Act, 2023 (18 of 2023), the Central Government hereby appoints
the 1 August, 2024 as the date on which the provisions of the said Act, in so far as it relates to serial
number 18, 30, 31 and the entries relating thereto in the Schedule to the said Act, relating to the Patents
Act, 1970 (39 of 1970), the Trade Marks Act, 1999 (47 of 1999) and the Geographical Indications of
Goods (Registration and Protection) Act, 1999 (48 of 1999) respectively shall come into force.

[F.No. P-2402/74/2024-1PR-111]
HIMANI PANDE,Addl. Secy.
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